U Pipers laid

very important matter and the Gov-
ernment should make a statement.

MR. DEPUTY-SPEAKER: 1 have
received a call attention also, It is
under consideration,

WY Wi T 2 Gty (WiaT) ¢
# F1hl @ 3w wowe fra &1 Regiw
W& & g gl & & %0 oy weaafai
Eidl T & &L Hoem

MR. DEPUTY SPEAKER: No, no,
about call attention please see me in
the Chember,

ot TR RN T : (W) o W
%o fort Q20 Wive fJeT &1 qaTH H
war fa & & wigfedt i ger a< A
HER ) TR N ® R &R
gl FE T UT WET wgl & |

MR. DEPUTY-SPEAKER: About
call attention, you come and meet me,
I will help you.

SHR} HARIKESH BAHADUR
(Gorakhpur): 1 have given my ad-
journment motion about the Jaguar
crash. The Government is hilding the
information.

MR. DEPUTY-SPEAKER: It is
under consideration.

Now, with the permission of all the
Members of the House, I go to the
next item.

12.07 hrs.
PAPERS LAID ON THE TABLE
AIRCRAFT (AMENDMENT) RuLis, 1981

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI A. P.
SHARMA): I beg to lay on the Table
a copy of the Aircraft (Amendment)
Rules, 1881 (Hindi and English ver-
sions) published in Notification No.
G.SR. 181(E) in Gazette of India
dated the 23rd March, 1981, under
section 14A of the Aircraft Act, 1934
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together with an explanatory note,
[Placed in Library, See No., LT-

2407|81].

ReviEw ON AND ANNUAL REPORT oF

RueBer BoArp, Ko1TAYAM FOR 1979-80

AND AUDIT REPORT ON ITS ACCOUNTS,

Review on anp AnNuaL Roporr or

THE Sk AND Ravon TexTiLE EXPORT

ProMoOTION CouNciL, BoMBAY FOR
1979-80

THE MINISTER OF STATE IN
THE MINIiSTRY OF COMMERCE
(SHRI KHURSHEED ALAM KHAN):
I beg to lay on the Table'!

(1) (i) A copy of the Annual
Report (Hindi and English versions)
on the working of the Rubber
Board, Kottayam. for the year 1979-
80.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Rubber Board, Kottayam, for the
year 1979-80.

(2) A copy of the Audit Repoti
(Hindi and English versions) on
the Accounts of the Rubber Board,
Kottayam, for the year 1979-80
along with statement of Accounts,
[Placed in Library. See No. LT-
2408(71)

(3) (i) A copy of the Annual
Report (Hindi and English versions)
of the Silk and Rayon Textiles Ex-
port Promotion Council, Bombay,
for the year 1979-80 along with
Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working of the
Silk and Rayon Textiles Export

Promotion Council, Bombay, for the
Year 1979-80.

[Placegq -:'n Library. See No. LT-
2409)81].

AMENDMENT TO REGULATION 8 oF Re-
SERVE BANK oOF [NDIA EMPLOYEES'
ProvibEnT Funp REGULATIONS, 1835,
REPORT ON THE WORKING oF THE Dx-
POSIT ]NSURANCE AND CREDIT GUARAN-
TEE COPORATION FOR THE YEAR ENDED



